
Ref:-

THE GAUHATI HIGH COURT AT GUWAHATI

(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PMDESH)

No.Hc.vtt-7st2oo4l3 !_.1[ tLt 

^
From Shri Kaushik Kumar Sharma,

Joint Registrar (Vigilance),

Gauhati Hiqh Court,
Guwahati.

To, Shri Rockta Lal Das,
District & Sessions ludge,
Charaideo, Sonari,

Dated Guwahati $e 2/ 202L.

Sub: Station leaye pemission .

Your letter No. DJCHNCIl202Ut78, dated 25.08.2021

Sir,

With reference to the above, I am directed to inform you that you

have been granted stauon leave permission ftom the morning of 29.08.2021 tjll the
evening of 30.08.2021. The Chief Judicial Magistrate cum Civil Judge, Charaideo,

Sonari, in his absence, the next s€nior most Judicial officer at the station will remain

in charge of your Court and office in your absence.

Yours laithtully,

sLl"

TT. REGISTRAR (VIGII.ANCE)

Memo No.Hc.vu-7slzoo4l38l1 la, dar'rjd 2 6. g zoal
Copy to:

\'1"

\/2. 'Ihe Prolect Manager, Gauhati High Court.

ah


